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BEFORE THE NATIONAL GREEN TRIBUNAL 

1 

In the matter of: 

ORIGINAL APPLICATION NO.195 OF 2023 (SZ) 

SOUTHERN ZONE, CHENNAI 

Tribunal on its own mnotion � SUO MOTU 

Based on the news item in The Express 

News dated 27.12.2023, titled "Ammonia 

Gas leak from fertiliser manufacturing unit 

Triggers panic in Chennai's Ennore". 

Chennai and Ors. 

And 

The Principal Secretary to Government of TN, 

Health and Family Welfare Department, 

...Respondent(s) 

REPORT FILED BY THE TAMIL NADU MARITIME BOARD 

, Thiru S. Natarajan, I.A.S., S/o. S.Sinnamuthu, aged 59 years, Vice 
Chairman and Chief Executive Officer in Tamil Nadu Maritime Board is well 

aware of the facts and circumstances of the said issue and files the report to 
the Hon 'ble National Green Tribunal, Southern Zone, Chennai as follows: 

Ammonia Gas Leakage incident happened on 26.12.2023 

1. The Ennore Minor Port is a notified non-major port under the Indian 
Ports Act, 1908. This is a Captive Port notified for import of Liquid 
Ammonia required for the Fertiliser Plant of M/s. Coromandel 
International Limited located adjacent to the Coast. 

2. The Ammonia unloading system consists of a Multiple Buoy Mooring 
System (MBMS), Pipe Line End Manifold (PLEM) and Unloading Flexible 
Hose, which is situated about 2 Kms from the shore. Ships (tankers) 
carrying Liquid Ammonia call at this port/ terminal and moored at the 
Multiple Buoy Mooring System (Four Buoys). PLEM is connected to the 
ships and Liquid Ammonia is transferred by Ships pumping system, 



3. The Consent to Operate issued by Tamil Nadu Pollution Control Board 
(Enclosure - 1) covers the entire unloading system, PLEM and 
submarine pipelines. 

through Unloading Hose, to shore storage tank located at the Industry 

complex. 

i) 

Quote 

Liquid Ammonia Imported through ships anchored at 2 to 3 km from sea 
shore will be pumped into storage tank through submarine pipeline to tank and 
the mooring location. The liquid ammonia will be stored in double integrity 
storage tank at -33 deg C 

ii) 
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"Product Details: 

ii) 

4. The Consent issued by TNPCB is valid up to 31.03.2028. 

Unquote 

Flexible Hose connected from Ship Manifold to PLEM Assembly (5 sections) 

The Respondent Company has procured 5 new Flexible Hoses in 
February 2023 and the Manufacturers, M/s. Dunlop Oil and Marine 
Limited have issued a Test Certificate approved by LRQA Verification 
Limited, UK (Lloyd's Register Quality Assurance) (Enclosure-2). 

The Respondent Company has carried out Inspection of these 5 hoses 
on delivery with its own procedures to a Pneumatic Test Pressure of 
10.5 KG / CM2 on 11.03.2023, which was witnessed by Indian 
Register of Shipping (Enclosure-3). 

Indian Register of Shipping has issued a Report on 18.04.2023 

(Enclosure-4) for satisfactory inspection and verification of all the 5 
Flexible Hoses and Sub - sea PLEM Assembly and also the Four 
Mooring Buoys location and coordinates confirmation. 

5. The following Statutory Certificates are also obtained by the Respondent 
Company which are verified by Tamil Nadu Maritime Board for the 

operation of vessels at this port/terminal: 

(1) Certificate of Compliance for NSPC (Navigational Safety and 
Ports Committee) issued by Ministry of Shipping, Government of 
India - to ensure Navigational Safety of Ships calling this port. The 



inspecting agency cnsure general compliance of the port with 
respect to Safe, Secure, Friendly Marine Environment and 
Emergency Preparcdness at all time. 

Category of Type of Ship Certified for: GAS CARRIER 
The Compliance Certificate is issued on 26.04.2023 and valid till 
07.12.2027(Enclosure-5). 

(2) Statement of ComplBance of a Port Faoility (Internatlonal Code 
for the Security of Ships and of Port Facllities) ensures that the 
port facility operates in accordance with the approve port facility 
security plan. 
Category of Type of Ship Certified for: GAS CARRIER 
The Statement of Compliance is issued on 08.03.2023 and valid till 
24.11.2027 (Enclosure-6). 

6. As a regulator of non-major ports, Tamil Nadu Maritime Board is 
intimated by the Respondent company, prior arrival of ships at this port 
for issue of Entry and Clearance to Ships arriving at this port along with 
other statutory authorities. 

7. Before every arrival, Pre-arrival Notice is sent to the authorities such as 
Customs, Immigration, Port Health, nearby Chennai and Kamarajar 
Ports, Indian Coast Guard, Indian Navy, Narcotics Control Bureau, 
Fisheries Department, Tamil Nadu Police Coastal Security Group, etc., 
by the Respondent Company. 

8. TNMB will check the following documents/certificates of the Ship in 
accordance with Merchant Shipping Act 1958 of Government of India, 
prior to issuing Entry to the Ship: 

(1) 
(2) 
(3) 
(4) 
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(5) 
(6) 
(7) 
(8) 
(9) 
(10) 
(11) 

Certificate of Registry 
International Tonnage Certificate 
International Load Line Certificate 
Safcty Equipment Certificate 
Safety Radio Certificate 
Safety Construction Certificate 
Ship Sanitation Control Exemption Certificate 
International Oil Pollution Prevention Certificate 
International Ship Security Certificate 
Safety Management Certificate 
Certificate of Class 
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(12) Protection and Indemnity Insurance 
Minimum Safe Manning Certificate 

(14) Document of Compliance 
(13) 

9. The ship is brought into the port and moored/berthed at the terminal 
(Multiple Buoy Mooring System) by a Tamil Nadu Maritime Board 
Licensed Pilot, engaged by the Respondent company. 

10. All the Statutory authorities like Customs, Immigration, Port Health 
board the Ship on Arrival for inward clearance. 

11. Port Dues for the Ship, Cargo dues for the Ammonia to be imported are 
levied by TNMB as per notified Scale of Rates. Customs department 
levy import duty. After completion of cargo discharge, Clearance is 
issued to the Ship by Tamil Nadu Maritime Board and subsequently 
after obtaining Clearance from Customs, Immigration and Port Health, 
the Ship sails out of the port. 

These activities are monitored by TNMB. 

12. As captive port developer/operator, the unloading of Liquid Ammonia 
(Cargo operations - pumping from the Ship) will be mnonitored by the 
Ship Captain and the Technical Team of Coromandel International 
Limited. 

REPORT ON THE INCIDENT ON 26.12.2023 

13. It is learnt that on 26.12.2023 at around 8 PM, Coromandel 
International Limited located in Ennore coastal area started the work of 

pumping Liquid Ammonia from the Ammonia Storage Tank in their 
industrial premises into the offshore Ammonia handling pipeline for 
pre-cooling. The Respondent company has informed TNMB about the 
incident, over the phone about the incident and also informed that 
TNPCB and the District administration for further action. 

14. After the incident, TNPCB has issued directions on 27.12.2023 
(Enclosure-7). As per Section 33 A of the Water (Prevention and Control 
of Pollution) Act 1974 as amended and Section 31 A of the Air (Prevention 
and Control of Pollution) Act 1981, The directions for Tamil Nadu Maritime 
Board «The unit shall suspend the operation of Ammonia offshore 
Pipeline activity for precooling and ammonia transfer 

immediately and shall resume the same only after obtatning the 



15. Subsequent to the directions of TNPCB, the Respondent company has 
informed TNMB on 27.12.2023 (Enclosure-8) the following: 

approval of Indian Register of Shipping (1RS) and the Tamil Nadu 
Marttimne Board", which shall be complied prior to next operation. 
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16. It is submitted to the Hon'ble National Green Tribunal that, during this 
incident, there was no ship or cargo handling at Ennore Minor Port. 

Date: 

Due to the abnormalities noticed in the delivery pipeline of Liquid Ammonia 
on 26.12.2023, the next shipment at our multiple buoy mooring system 
(MBMS) is cancelled. t will be brought into operation after rectification of 
abnormalities to the satisfaction and certification of concerned authorities. 
TilI such time, Ennore Minor Port operation shall be temporarily 
suspended. 

17. It is submitted that subsequent to the directions of Tamil Nadu 
Pollution Control Board, the Respondent Company has not applied to 
Tamil Nadu Maritime Board for resuming operations. 

In the light of the above, it is prayed that this Hon'ble National Green 
Tribunal may be pleased to remove Tamil Nadu Maritime Board from the above 

case and thus render justice. 

Date: 

oslorl2024 

b5loi202t 

VERIFICATION 

Signature: 

I, Thiru s. Natarajan, I.A.S., s/o. S.Sinnamuthu, aged 59 years, Vice 
Chairman and Chief Executive Officer in Tamil Nadu Maritime Board solemnly 

affirm that the contents of this Report are true to the best of my knowledge 
based on the records and I have not suppressed any facts. 

WACnan and Chief Executive Officer 
TAMILNADU MARITIME BOARD 

Chennai-600 028. 

Sigaature: 

With seal: 
Vice Chairman and Chief Executive Oficer 
TAMILNADU MARITIME BOARD 

Chennai-600 028. 



Category of the Industry : 

RED 

CONSENT ORDER NO. 2308251019102 

PROCEEDINGS NO.F.0102AMB/RL/JCEE-M/TNPCB/AMB/A/2023 

12/05/2023 

The Executive Director 

DATED: 12/05/2023. 

SUB: Tamil Nadu Pollution Control Board - RENEWAL OF CONSENT -M/s. MIS COROMANDEL 
INTERNATIONAL LIMITED - AMMONIA STORAGE TERMINAL FACILITY, S.F.No. 247, 
KATHIVAKKAM village, Thiruvottiyur Taluk and Chennai District - Renewal of Consent for the 
operation of the plant and discharge of emissions under Section 21 of the Air (Prevention and 
Control of Pollution) Act, 1981 as amended 1987 (Central Act 14 of 1981) -Issued- Reg. 

REF: 1. PROCEEDINGS NO.T2/TNPCB/F.0102AMB/RLIAMB/W&A/2022 DATED: 04/07/2022 
2. IR.No: F.0102AMB/RL/AEE/AMB/2023 dated 05/05/2023 

S.F No. 247 

KATHIVAKKAM Village 

RENEWAL OF CONSENT is hereby granted under Section 21 of the Air (Prevention and Control of 
Pollution) Act, 1981 as amended in 1987 (Central Act l4 of 1981) (hereinafter referred to as "The Act") and the 

ules and orders made there under to 

Thiruvottiyur Taluk 

DATED: 

M/s. M/S COROMANDEL INTERNATIONAL LIMITED - AMMONIA STORAGE TERMINAL 
FACILITY 

Chennai District. 

LiFE 
Lifestyle for 
Environment 

This RENEWAL OF CONSENT is valid for the period ending March 31, 2028 

1 

Authorizing the occupier to operate the industrial plant in the Air Pollution Control Area as notified by the 

Government and to make discharge of emission from the stacks/chimneys. 

Enl 

This is subject to the provisions of the Act, the rules and the orders made there under and the termns and 
conditions incorporated under the Special and General conditions stipulated in the Consent Order issued earlier 

and subject to the special conditions annexed. 

D VASUDEVANVASUDEVAN 
Digitally signed byD 

Date: 2023.05.12 18:10:08 +05'30' 

Joint Chief Environmental Engineer 
Monitoring, 

Tamil Nadu Pollution Control Board, 
Chennai 
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2 

This renewal of consent is valid for operating the facility for the manufacture of products (Col. 2) at 

the rate (Col. 3) mnentioned below. Any change in the products and its quantity has to be brought to the 
notice of the Board and fresh consent has to be obtained. 

SI. 
No. 

1. 

1 

2 

3 

4 

Stack Point Emission Source 
No. 

5 

SI. 
No. 

This renewal of consent is valid for operating the facility with the below mentioned emission/noise 
sources along with the control measures and/or stack. Any change in the emission source/control 
measures/change in stack height has to be brought to the notice of the Board and fresh 
consent/Amendment has to be obtained. 

1 

2. 

Product Details 

3 

4 

Liquid Anmmonia imported through ships 
anchored at 2 to 3 km from sea shore will be 
pumped into storage tank through submarine 
pipeline to tank and the mooring location. The 
liquid ammonia will be stored in double intergity 
storage tank at -33deg C 

|Point source emission with stack: 

DG-750 KVA 

DG - 1250 KVA 

Description 

Ammonia storage tank 
Flare 

DG - 1250 KVA 

DG - 1500 KVA 

SPECIAL CONDITIONS 

Fugitive/Noise emnission : 

sources 

Fugitive or Noise Emission 

DG set - 750 KVA 

DG set - 1250 KVA 

DG set - 1250 KVA 

DG set - 1500 KVA 

Special Additional Conditions: 

Additional Conditions: 

Air pollution 
Control measures 

Stack 

Stack 

Stack 

Stack 

Stack 

Type of emission 

Noise 

Noise 

Noise 

Noise 

Quantity 

12500 

2 

18 

Stack height Gaseous Discharge 
from Ground in Nm3/hr 

30 

30 

30 

30 

Control 
|measures 

Acoustic 
encloser 

Acoustic 
encloser 

Acoustic 
encloser 

MT 

Acoustic 
encloser 

3644.6 

660 

12492 

Unit 

12492 

14004 

The unit shall obtain No Objection Certificate (NOC) from the Tamil Nadu Bio Diversity Board 
National Bio Diversity Authority if the unit is using any Biological resources or knowledge 
associated thereto as per the provisions of Biological Diversity Act 2002. 
The industries shall take all efforts to use and popularize "Mission LiFE" logo and mascot which is 
available in TNPCB & MoEFCC website. They shall also request their employees to adopt "Mission 
LiFE" action points and document the same and furnish half yearly report to Board. 

Level in m 
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To 

1. The unit shall operate and maintain the APC measures & Acoustic measures attached to DG sets 
efficiently and continuously so as to adhere to the Ambient Air Quality/Emission/ANL standards 
prescribed by the Board. 
2. The unit shall adopt high level safety practices in the storage installation areas, during the loading 
and unloading operations which are more vulnerable from the point of release of ammonia. 
3. The unit shall adopt advanced technologies such as Supervisory Control and Data Acquisition 
(SCADA) Programmable Logic Controller (PLC) for Leak Detection in ammonia storage facility as 
reported. 
4. The unit shall monitor ammonia in ambient air in tank farm area & during unloading areas regularly 
and establish connectivity with CAC, TNPCB of continuous monitoring of ammonia in ambient air. 
5. The unit shall operate with valid policy under Public Liability Insurance Act, 1991. 
6. The unit shall comply with the provision of the Manufacture, Chemical Rules, 1989 as amended while storage & handling of Ammonia. 
7. The unit shall update onsite & offsite Emergency Plan and implement the recommendations 

mentioned therein related to safety aspects. 
8. The unit shall provide prior intimation to Board during unloading activity of ammonia from ship 
mooring point to storage tank through pipeline. 
9. The unit shall continue to develop green belt within the premises. 

The Executive Director, 

Pin: 500003 

4. File 

Copy to: 

and Import of Hazardous 

M/S.M/S COROMANDEL INTERNATIONAL LIMITED - AMMONIA STORAGE TERN!INAL FACILITY, 
M/S COROMANDEL INTERNATIONAL LIMITED, COROMANDEL HOUSE, 1-2-10, SARDAR PATEL 
ROAD, SECUNDERABAD, TELANGANA,INDIA 

Digitally signed byD 

information. 

D VASUDEVANVASUDEVAN 
Date: 2023.05.12 18:10:29 +05'30' 

1.The Commissioner,, CHENNAI CORPORATION, Thiruvottiyur Taluk, Chennai District 

3 

Joint Chief Environmental Engineer 
Monitoring, 

Tamil Nadu Pollution Control Board, 
Chennai 

2. Copy submitted to the Member Secretary, Tamil Nadu Pollution Control Board, Chennai r fvour of kind 

information. 
3. The District Environmental Engineer, Tamil Nadu Pollution Control Board, AMBATTUR for favour of kind 
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Ontinental 
TEST CERTIFICATE FOR HOSE SERIAL NUMBER E6201 

MANUFACTURE MONTH/YEAR O2/23 

Customer and Order Detalls 

Customer Name: 

Customer Address: 

Customer Order: 

Dunlop Order / Item No.: 

Hose Description: 
Hose Bore & Length: 

Prototype Reference: 
Rated Working Press ure: 

Length at 0.7 Bar: 
Length at Rated Working Pressure: 

2nd Test Length at 0.7 Bar: 
Temporary Elongation: 
Permanent Elongation: 

Approved OA Representative 

Hose Welght: 
Underwater Hose Welght: 

Nitrogen Test: 
Electrical Status: 

Bend Test: 

Bend Stiffness: 

Fitting Serial Numbers: 

Fitting Manufacturer: 

Signed for Dunlop Oil & Marine Ltd. 

Adhesion Test Cert No.: 

Cover Material Cert No.: 

Anril Blake 

COROMANDEL INTERNATIONAL 

LIMITED 

Hose Testing Results 

Hose Type: 

POST BOX NO. 2 ENNORE 

EXPRESS HIGHWAY ROAD ENNORE CHENNAI 

TAMIL, NADU 

IN 
110000665/17.08.2022 

1474983 Item 000010 

511AM 
SAMPSON SUBMARINE HOSE TYPE 511AM 

10inch x 12.19m 

94226 

25bar 

12.2m 

12.25m 

12.2m 

0.41% 

0.00% 

1590kg 
721kg 

Satisfactory 
ContinuOUs 3.30 

Satisfactory @ 1 m minimum bend radius 

Visual inspectlon 
Material Testing and Adhesion Reports 

Satisfactory @ 8.6kN.m2 
E6201A - 300/ FF / WN 

Shand Engineering 

Satisfactory 

179-23 

080-23 

We hereby certify that the hose covered by this certificate has been manufactured, inspected and tested 

in accordance with Gen to GMPHOM 2009 Specification 

28-Feb-2023 

LRQA Vertlcetlon Ltd 

E6201B -300 / FF /WN 

Name: 

DWinassooMaritored Ravewed 

Dete 06 MAR 2023 
Rol, No.i 

Enel 2 

Omce: Blmingham 

Pesllcc40226 7 

Dunlop Oil & Marine Ltd, Moody Lane, Pyewipe, Grimsby, North East Lincolnshire, DN31 2SY, England 

T: +44 (O) 1472 359281, F: +44 (0) 1472 362948, E: dunlop.sales@fluid. contitech.co.uk, W: www.dunlop-oll-marine.co.uk 

Slgnaturo 
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ontinental 
TEST CERTIFICATE FOR HOSE SERIAL NUMBER E6202 

MANUFACTURE MONTH/YEAR O2/23 

Customer and Order Detalls 

Customer Address: 

Customer Name: 

Customer Order: 
Dunlop Order / Item No.: 

Approved QA Representative 

Hose Description: 

Hose Bore & Length: 
Prototype Reference: 

Rated Working Pressure: 
Length at 0.7 Bar: 

Length at Rated Working Pressure: 
2nd Test Length at 0.7 Bar: 

Temporary Elongation: 
Permanent Elongation: 

Hose Weight: 
Underwater Hose Welght: 

Nitrogen Test: 
Electrical Status: 

Bend Test: 

Bend Stiffness: 

Fitting Serlal Numbers: 
Fitting Manufacturer: 

Signed for Dunlop Oil & Marine Ltd. 

Anril Blake 

Hose Testing Results 
Hose Type: 

Visual Inspectlon 

Adhesion Test Cert No.: 

Cover Material Cert No.: 

COROMANDEL INTERNATIONAL 

LIMITED 

POST BOX NO. 2 ENNORE 
EXPRESS HIGHWAY ROAD ENNORE CHENNAI 

TAMIL, NADU 

IN 
110000665/17.08.2022 

1474983 Item 000020 

512AM 
MAINLINE SUBMARINE HOSE TYPE 512AM 

10inch x 12.19m 

94226 

25bar 

12.22m 

12.26m 

12.22m 

0.33% 

0.00% 

1560kg 
688kg 
Satisfactory 
Continuous 3.28) 

Satisfactory @ 1m minimum bend radius 

Material Testing and Adheslon Reports 
174-23 

080-23 

Satisfactory @ 10kN.m2 
E8202A - 300 / FF / WN 

Shand Engineering 
Satisfactory 

We hereby certify that the hose covered by this certificate has been manufactured, inspected and tested 

in accordance with Gen to GMPHOM 2009 Specification 

27-Feb-2023 

E6202B-300 /FF / WN 

LROA Vertflcatlon Ltd 

JWinssodMontoradeved LRQN 
Namo 
Dale: 

Ref. No.: 
06 MAR 2023 

Mce: Blmningham 

PrSeO40T67 

Dunlop Ol & Marine Ltd, Moody Lane, Pyewipe, Grimsby, North East Lincolnshire, DN31 2SY, England 

Slgnaturo 

T: +44 (O) 1472 359281, F: +44 (0) 1472 362948, E: dunlop.sales @fluid.contitech.co.uk, W: www.dunlop-oil-marine.co,uk 
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Ontinental 
TEST CERTIFICATE FOR HOSE SERIAL NUMBER E6203 

MANUFACTURE MONTHYEAR 02/23 

Customer and Order Detalls 

Customer Name: 

Customer Address: 

Customer Order: 
Dunlop Order / Item No.: 

Hose Description: 
Hose Bore & Length: 

Prototype Reference: 
Rated Working Pressure: 

Length at 0.7 Bar: 

Length at Rated Working Pressure: 
2nd Test Length at 0.7 Bar: 

Temporary Elongation: 
Permanent Elongation: 

Approved QA Representative 

Hose Weight: 
Underwater Hose Weight: 

Signed for Dunlop Oil & Marine Ltd. 

April Blake 

Bend Test: 

Bend Stiffness: 

Fitting Serial Numbers: 

Fitting Manufacturer: 

Hose Testing Results 

Hose Type: 

Nitrogen Test: 
Electrical Status: 

Visual inspection 

Adhesion Test Cert No.: 

Cover Material Cert No.: 

COROMANDEL INTERNATIONAL 

LIMITED 
POST 8OX NO. 2 ENNORE 

EXPRESS HIGHWAY ROAD ENNORE CHENNAI 

TAMIL, NADU 

110000665/17.08.2022 

1474983 Item 000020 

512AM 
MAINLINE SUBMARINE HOSE TYPE 512AM 

10inch x 12.19m 

94226 

25bar 

12.22m 

12.27m 

12.22m 

0.41% 

0.00% 

1530kg 
776kg 
Satisfactory 
Continuous 3.01Q 
Refer to E6202 

Refer to E6202 

E6203A -300/ FF / WN E6203B-300 / FF /WN 

Shand Engineering 

Material Testing and Adhesion Reports 

Satisfactory 

We hereby certify that the hose covered by this certificate has been manufactured, inspected and tested 

in accordance with Gen to GMPHOM 2009 Specification 

174-23 
080-23 

27-Feb-2023 

LROA Veriicatlon Ltd 

winoaso 
Name: 

Motored 
Dala: 06 MAR 2023 

Ral, No.: Omco: Blrmingham 

Dunlop Oil & Marine Ltd, Moody Lane, Pyewipe, Grimsby, North East Lincolnshire, DN31 2SY, England 

T: +44 (O) 1472 359281, F: +44 (0) 1472 362948, E: dunlop.sales@fluld.contitech.co.uk, W: www.dunlop-oil-marine.co.uk 

Rovtewad LROA 

Slgnaturo 
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Ontinental 
TEST CERTIFICATE FOR HOSE SERIAL NUMBER E6204 

MANUFACTURE MONTHIYEAR 02/23 

Customer and Order Detalls 

Customer Name: 

Customer Address: 

Customer Order: 

Dunlop Order / Item No.: 

Approved QA Representative 

Hose Description: 
Hose Bore & Length: 
Prototype Reference: 

Rated Working Pressure: 
Length at 0.7 Bar: 

Length at Rated Working Pressure: 
2nd Test Length at 0.7 Bar: 

Temporary Elongation: 
Permanent Elongation: 

Hose Weight: 

Underwater Hose Weight: 
Nitrogen Test: 

Electrical Status: 

Bend Test: 

Bend Stiffness: 

Fitting Serial Numbers: 

Fitting Manufacturer: 

Signed for Dunlop Oil & Marine Ltd. 

Hose Testing Results 
Hose Type: 

Adhesion Test Cert No.: 

Cover Material Cert No.: 

April Blake 

COROMANDEL INTERNATIONAL 

LIMITED 

POST BOX NO. 2 ENNORE 
EXPRESS HIGHWAY ROAD ENNORE CHENNAJ 

TAMIL, NADU 

IN 

110000665/17.08.2022 

1474983 Item 000020 

512AM 
MAINLINE SUBMARINE HOSE TYPE 512AM 

10inch x 12.19m 

94226 

25bar 

12.21m 

12.24m 

12.21m 

0.25% 

0.00% 

1580kg 

Visual inspection 
Material Testing and Adhesion Reports 

174-23 

080-23 

827kg 

Satisfactory 
Continuous 3.19N 

Refer to E6202 

Refer to E6202 

E6204A -300 / FF /WN 

Shand Engineering 
Satisfactory 

We hereby certify that the hose covered by this certificate has been manufactured, inspected and tested 

in accordance with Gen to GMPHOM 2009 Specification 

27-Feb-2023 

E6204B -300 / FF / WN 

LROA Veriflcatlon Ltd 

OwnassoMonlord teved 
Name: 
Date: 

Rel. No .06 MAR 2023 Blmlng ham 

Peso4061 

Dunlop Oil & Marine Ltd, Moody Lane, Pyewipe, Grimsby, North East Lincolnshire, DN31 2SY, England 

T: t44 (0) 1472 359281,F: +44 (O) 1472 362948. dunlop.sales@fluid.contitech.co.uk, W: www.dunlop-oil-marine.co.uk 

Slaneture 
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Ontinental 
TEST CERTIFICATE FOR HOSE SERIAL NUMBER E6205 

MANUFACTURE MONTHIYEAR 02/23 

Customer and Order Detalls 

Customer Name: 

Customer Address: 

Customer Order: 

Dunlop Order / tem No.: 

Hose Description: 
Hose Bore & Length: 
Prototype Reference: 

Rated Working Pressure: 
Length at 0.7 Bar: 

Length at Rated Working Pressure: 

2nd Test Length at 0.7 Bar: 
Temporary Elongation: 

Approved QA Representative 

Permanent Elongation: 

Hose Weight: 
Underwater Hose Weight: 

Signed for Dunlop Oil & Marine Ltd. 

Nitrogen Test: 
Electrical Status: 

Bend Test: 

Bend Stifness: 

Fitting Serial Numbers: 
Fitting Manufacturer: 

Hose Testing Rosults 

Hose Type: 

Visual inspection 

Adhesion Test Cert No.: 

April Blake 

Cover Material Cert No.: 

COROMANDEL INTERNATIONAL 

LIMITED 

POST BOX NO. 2 ENNORE 
EXPRESS HIGHVWAY ROAD ENNORE CHENNAI 

TAMIL, NADU 

IN 

110000665/17.08.2022 

1474983 Item 000070 

514AM 

TAIL SUBMARINE HOSE TYPE 514AM 

10inch x 12.19m 

94226 

25bar 

12.17m 

12.244m 
12.17m 

0.61% 

0.00% 

1650kg 
801kg 

Satisfactory 
Continuous 2.95Q 

Satisfactory @ 1m minimum bend radius 

Satisfactory @9.7KN.m2 

Material Testing and Adhesion Reports 

E6205A -300 / FFIWN 

Shand Engineering 
Satisfactory 

We hereby certify that the hose covered by this certificate has been manufactured, inspected and tested 

in accordance with Gen to GMPHOM 2009 Specification 

177-23 

080-23 

27-Feb-2023 

E62058B -300 / FF / WN 

LROA Verticatlon Ltd 
OwmassnMontored vieved LRN 

Nemo: 

6 MAR 2023 
omce: Blmlngham 

PAyINCo40225 

Dunlop Oil & Marine Ltd, Moody Lane, Pyewipe, Grimsby, North East Lincolnshire, DN31 2SY, England 

T: +44 (0) 1472 359281,F: +44 (O) 1472 362948, E: dunlop.sales@fluld.contitech.co.uk, W: www.dunlop-oil-marine. co. uk 

Slgnaturo 
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Coromandel Plant 
CHENNAI Eqpt Name 

Reference Documents: 

P&I Drawing No 

Hose Drawing 
Codes & Standards 

TEST Procedure Doc No 

Pipeline Details 

Testing Parameters 

Testing Medium 
Pneumatic Test Pressure 

Inspection activity 

No:5-Serial No:E6205-Type 514AM). 

Date & Testing Starting Time 
Date & Testing Ending Time 
Holding Time 

INSPECTION REPORT 

SL. No 

Remarks 

Name 

Pressure Gauge Calibration Details 

Analog Pressure Gauge 

Date 

Dunlop Hose (No:1 Serial No: E6201 - Type-511AM; No: 2 -Serial No: E6203 - Type- 512AM; 

No:3-Serial No: E6202 - Type - S12AM, No:4-Serial No:E6204 - Type � 512AM; 

Description 

Signature 

0041-PE-UPI-0001 

1 (Make GENERAL PRESSURE 

GAUGES, Range (0 - 25 Kg/cm) 

: Ennore minor Port 

: 

GTS 2862/A, GTS 2863/A & GTS 2864/A 

Performed By 

: Dunlop hose no:1,2,3,4 & 5. 
Pneumatic test 

(M/s Coromandel ) 

OEM & OCIMF (In-situ Testing procedure) 
93-1237-353 

Remarks: Tested with all 5 hoses & subsea PLEMflange interconnected condition at Ennore minor port. 

Doc No. 
Rev. No. 

SATHISH PRABHU.N 

Date 

Nitrogen 
10.5 kg/cm 

Rev.04 

PG-004 

11/03/2023 & 14:47 hrs 

11/03/2023 & 15:27 hrs 
30 Minutes 

Serial / Tag No Calibrated Date 

BSPG-530 
1208151989 / 02/03/2023 

PAGE 1 OF 1 

CORO/INS/EMP/NKT/2023/109 
0 

No leakage or observed during the holding time and found Acceptable. 
Test result satisfactory. 

Witness By 
(M/s Coromandel) 

11/03/2023 

SIVABALAN.K 

Due Date 

01/06/2023 

Enel- 3 

murugappa 

(NSPECTION 

TC No 

Witness By 
(M/s IRS) 

DHIRAJ KUMARGISTERO 
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verification. 

Hoses Details 

This is to certify that at the request of MW/S COROMANDEL INTERNATIONAL LIMITED, Ennore the undersigned 
Surveyors to this socety attended their works on 09/01/2023 to 18/04/2023 for the purpose of following inspection & 

Sr. Hase 
Na Description 
1 

Na 

1 

2 

Dunlop 

3 

submarine hose 
S. No. E6201 

Dunlop 
submarine hose 
S. No. E6203 

Dunlop 
submarine hose 
S. No. E6202 

Dunlop 
submarine hose 
S. No. E6204 

Duniop 
Submarine hose 
SI. No. E6205 

4 

Sr.Mooring Bupoy 

nauro 

Mooring Buoys Co-ordinate details : 

MB No. 1 

Indiau Register of $hipping 

MB No. 2 

MB No. 3 

Hose Type 

MB No. 4 

511 AM 

Mooring buoys GPS Co-ordinates witnesssed. 

512 AM 

512 AM 

Fon No.: 0003 (Rev.4) 

512 AM 

514 AM 

Bore Length 

10 inch/ 12.19 m 25 bar 

10 inch/12.19 m 25 bar 

10 inch / 12.19 m 25 bar 

10 inch / 12.19 m|25 bar 

10 inch | 12.19 m 25 bar 

Tested with al 5 hoses & subsea PLEM lange interconnected at Ennore minor port & found satisfactory (No leakage 
found during inspection). 

Co-ordinate 

1312.643' N 

Rated Pressure 

13°12.814' N 

13°12.868 N 

13°12.698' N 

Port: CHENNAI 

Date: 18/04/2023 

Report No. : MDR23X009 

Dhiraj Kuyr 
For Self and K Sathyanarayanan 

Surveyors) to Indian Register of Shipping 

Test Pressure 

REGIST ROF 

10.5 bar 

10.5 bar 

10.5 bar 

10.5 bar 

10.5 bar 

Co-ordinate 

80°20.572 E 
80°20.535 E 

Enel 

80°20.692' E 

80°20.767' E 

Testing medium 

Nitrogen 

Nitrogen 

Nitrogen 

Nitrogen 

Nitrogen 

This Certfcate is iswed upon trie foliomng ters and ondiions as loid down in he Societye Regulations. 
Whist Indian Registar d Shipprg a Classficaton Society. along with as subsiduaries and associales (hereinater raheS as&ociety) and its Board/Comnitees use Ihei best endeavors to 
ensure that the functons of thne Soie, e popety cared out, in providing seias, indormwtion or advia nether the SGclery nor any of ts servants or agents werants tha acouracy ol any infomalon 

or advice uppled. Ecept as set out heten nether the Scety nc any of s servans or agents (on behal of each of whom the Sockety has agreed this clause) shall ba liable for any los damage a 
od howsover caused n any rformet on or de oen in e w heOwv cOUseo OT tne soCely, ts sorvants or agents or due to any inacauray of whanewer 

Socety. even held lo amount o a breach of waranty. Neverheless, d eny person uses 
ices of the Society., or reles or ay information or edvice gven by or on tehal of the Society end sufers loss d 

omission or erroof the SDCiety. it5 serras agerts or any negligent necauracy in intorunatuon or advioe ONeg bw or po tehalofhe Snav en due lo any negligent act 
Pay compensation to such person for 

his proved loss up lo but not exteed g the arroum of the foe harged by the Sociely for vhat particular service, intos mation or advIce. Any notice of claim for los 
rights above, shaa be made in wrting to the Sceys Meas Ottia wthin sa months of the dale when the servce, inlormaion or advice was first provded, failing which al the cohts to any sue Geim shal 

forfetod and the Society shafl be ralieved and discrarged from all liabiltles 

15



Indian Register of sShipping 

Following done now. 
1. Witnessed & reviewed cathodic protection reading as per OEM Doc. No. MT-R-RE-100. Rev.2 for PLEM frame, PLEM 
pipe support, bottom cover plate & PLEM. AII the anodes needs to replaced with same capacity. 

2. Witnessed & reviewed thickness gauging of PLEM& botom cover plate. Structure found satisafactory with no 
diminution outside limit. 

This report is issued without prejudice to the terms and conditions of insurance or to any lawful contracts made or to the 
rights and interests of any or all the parties concerned. 

Fornm No.: 0003 (Rer.4) 

Dhiraj Knar 
For Sef and K Sathyanarayanan 

Surveyor(s) to Indian Register of Shipping 

Sheet 2 of 2 

Report No. : MDR23X009 

aGISTE REC 

KIPPIN 
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Serial Number: 

Name of the Port: 

Address of the port: 

(This. certificat� shall be supplemented by an Anncxure P) (Issued under th� provisions of Ministry of Shipping order No. PR- 24021/61/96-PG dated 12.02.1997)" 

Passenger ship 

Certificate of Compliance forNSPC 

Passcnger high-speed craft 

Cargo high-speed craft 

Bulk Carrier: 

GOVERNMENT OF INDIA 

THIS IS TO CERTIFY that the. NavigätionaliSafety: andPorts Çommittee: h¡s. accepted the Tecommnendatiornsof its. inspecing agencies forthe issuance of Certificate of: Compliance for Safe 
Operati¡nal Port. "The inspecting agency 
to Safe, Secure, Frièndly Marine Environment and: Emergency preparedncss at all time. This 

STOund general Complance of the Port with respect 

Certificate of Compliance is applicable for the following type oföpcrations. 

3 MINISTRYOF SEIIPPING 

DIRECTORATE GENERAL OF SHHIPPING 

Place of Issuc: Mumbai 

official) 

Date of lssuc: 26.04.2023 

NSPC/051/2023 

Ennorè Minor Port (M/s. Coromandel 
International Ltd., Ennore) 

Cargo ships other than those 
referred to abov� 

Compound Fertilizer Factory, Post Box 
No. 2, Enñore Express Highway Road, 

Dnnore; Chemnai*600.057TämiT 

, 

has:fond 

ilTanker 

Chemical Tanker 

G¡s Carrier 

This Certifiçate i_ valid:for five(05) years i.e 07.12.2027, subjectito m verifications (1m of. 2nd,;3d &4h.year),: complianceof conditions laid down in joint inspection reports and as'per AnnexPattached with the certificat�. 

XMobile ffshore: drilling units X 

STS/SBM: 

(Seal or stamp of issuing authority, as appropriate) 

mandatory Annual 

(Signature.& Namefof the duly authorized 
tor Chairman, NSPC 

CAPT. R.K. MUDULI 

Nautical Adiset to the Got. of tndia (ln-charge) 

by 

NB.: In case of any addition or alternation in port infrastrycture an adv­nce n@tice .of 3 months may be given for seeking in principle. approval Thi_ should be followed: by an inspection nd alteration, The decision whether an alleration is maior or not wincaenaSPC in all case of major addition/ 
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Name of the Port: 

Annual Inspection: 

The Directorate Gencral of Shipping has cstablishcd that the validity of this certificate is subject to mandatory intermediate vcrification (+ 1m of 2nd, 3rd & 4th year). 

Annual Inspection: 

Annual Inspection: 

Renewal Inspection: 

2 

3. 

4 

GOVERNMENT OF INDIA 

14 

MINISTRY OF SHIPPING 
DIRECTORATE GENERAL OF SHIPPING 

Ennore Minor Port (M/s. 
International Ltd., Ennorc) 

1n of 2nd year 

Serial Number: NSPC/05l/2023 

1m of 3rd yçar 

|+ 1m of 4ih yearJ 

Signed: 
(Signature of authorized official) 

Place: 

Date 

i).stSjgned: 

(Signature ofauthorized offiçial) 

Rlace: 

Datei 

Signed: 
(Signature ofauthorized official) 

Plac 

+ 1m pf 5th'year. t ;tsigned: 

Coromandel 

(Signature of authorized official). 

Place: 
Date: 

(Conditions of Compliancc) 
Safety, Security & Prevention of marine environment shall, always be given priority over other 
operations. 

Any incidents of Oil Pollution affecting the port, safety shall be inform�d to the NSPC immediately. Any incident of casualty affecting the port operations shall be infomed to NSPC immediately. Any mal function, of Navigational aids effecting safety of. Navigation'shall be notified as soon as 
possible. 

S. Any new development activities shall be reported immcdiately. 
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Berth 
No. 

No 25-1501 1/20/2020 -NT 

N.A 

HA HG6I{/ GOVERNMENT OF INDIA 

MINISTRY OF PORTS, SHIPPING AND WATERWAYS 

DIRECTORATE GENERAL OF SHIPPING, MUMBAI 

�** 

The maximum size of vessel permitted to operate is as under: 

Minimum 
Depth 

14.5 m 

of NSPC Certificate No.: NSPC/051/2023 issued on 26.04.2023 

Permissibl 
e Draft 

10.5 m 

Annex-P' 

PARAMETERS for ENNORE ANCHORAGE/MINOR PORT 

Permissibl Length 
e Breadth 

18 33 

of Berth 

NA 

Date: 26.04.2023 

Max 

# Night Navigation / Mooring is not permitted. 

G2& 

Deadweight 
Permitted 

20,000 Mt 

Permissibl 
e LOA 

(Day) 

* Ennore Minor Port is an open sea terminal comprising of Four Buoy Mooring System. only one ship can be moored at a time. 

. 

130 -182 
mtr* 

** Minimum breadth permitted is 18 mtr and maximum breadth permitted is 33 mtr. 

CAPT. R. K. MUDULI 

Permissibi 
e LOA 

(5ightj 

Minimum length permitted is 130 mtr and maximum length permitted is 182 mtr. 

Permii 

(Signature & Name of the duly authorized Oficial) 
Chairman, NSPC 

Nautical Adviser to the Govt. ot india (h-chage) 

9th Floor, BETA Bilding, -Think Techno Campus, Kanjur Village Road, Kanjurmarg (E), Mumba400042 Tel No.: +91-22-2575 2040/1/2/3 hH/Fax.: +91-22-2575 2029/35/Email: dgship-dgs@nic.in I^ZANebst: www.Qhnhgon 

Imtr* 
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-NG USSHIPPNG 0GSH:P2:NG DGSHIPPING DGSHIPP:NG DGSHIPAING JGSHicPiNG DGSHIPPING DGSHIPPING DGSHPPING DGSHIPPING DGSHIPP!NG DGSHNDiNG DGSHHPPINC 
Ses cGSHePi:G DGS¬:PPING DGSHIp 2ING CGSHPP:NG DGSEIp2ING 3!PPi RSHPPNG DGSHI9 PNG DGS4PPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPNG DGSHIPPING 
i-Pns 55DsSHIPP NG DSSHIPONG cGSHP2ING DGSHIP2ING 3G842 NG DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING 
:syonccsHPPING oGEMPPINS DG5HFPING CG3H=PNs DG3H9P NG DGSHI2PING OGSHIP2NG DGSHIPpING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING 
sP:3yNG DGsHPPING 0GSHIPPING DGs -|E >|NG DsSHIe9ING DGSHPPPPNG DGSHIPPING 0GSHIPPING DGSHIPPING DGSHIPPING DGSHIDPING DGSHIPPING DGSHIPPING 

S12PiNG 54!PS oGSHIPPiNG DGSHiP2iNG DGSHIPFING DGSHIPPA 

S22.NG D33 1E2NG DG3MiPPING DGSH|22:NG MINISTRYOF PORTS, SHPEINGE Hi:23 632ING DSSHPPING DGSHIePING BesAR c B4StEAAAA PYNG oGsHPPING oGsH12PING DGSHIPPING DGSHPPING 
nN5 55:*P1NG DGSMPPING DGS-132ING DGS-FPDIRECTORATE GENERALOF-SHIPPINGGSHIPPING OGSHIPPING CSSHPPING DGSHPPING DGSHPING 
EP:NG C3SH1PPING DGSHIPPNG OGsHIP PING DGSHIPPING cGSHMIPFING cGSHPEING OGSHIPPNG DGSMPPING DGSHIPPING DGSHIPPING DGSHIPPING 0G3HIPPING OGSHIPPING DGSHI22)"C 
pING CsSHI2PNG DGSHIPPING DGSHIPPING oGSHIP2ING CGSHIP0NG DGSHIPONG OGSHIPPING DGSAIa0NG DGSH| 33G DGSHIPPING DGSHIPPING DGSHIPPING DGSHIP9|NG DGSHI2P:NG 
:72:G CGSHIFPING 
;H9NG DGSHIPPING STATEVENTOFCÓMPLIANCE OFAPORTFACILITYsPNG 
iie2NG DGSHPPNG DGSHIEPING DGSHIPPING DGSHIP DING CGSIPPING DGSHIPPING DGSHIPPING DGSHIPPING 0GSHIPPING CGSHIPPING OGSHIPPING DGSHPPING DGSHI22ING OGSHIFP:NG 
-l2CING cespING GGSHIPNG DGS 4PPING DGS|ePING DGs-ieENG DGSHIPOG DGSIPING DGSH PPING DGSH2PING DGSHIPPING DGIHIPPING DGSHIPPING DGS1PPING DGSHP21NG 

. -33)NG DosH:e3 D632INS DGSN,piNG DGS;N|P PING Gs4OG CGS4P2NG CGSIpDNG CGSi2FING CosHI2PING DGSHIPFING DGSiRiNG DGSH2ING 0G8H12P}G CGSHINS 
aF1Statenent NumbersMMD/CHN/ISPS/SOC/001/2023-N 3 COSH|9PNG cGSHPPNG Cus- P2,4G DG3-1eP}NG DGSHIP2NG DoSH| 29NG 

;-2NG t6s-E2yG DSP NG DGS NG DcsDNG sNGGGSOING DGSHIRING OGSHIPPING 0G52PING DGSHIPPING JGSHIPPING CGSHIPPING DGSHIPPNG DGSHIp2iNG 
i syG c$-vG S33-seNG DGS -;*2NG DGsw aCNG CoSIDSING CGSHIpeiNG DGSH|PPING DGSHIPFING DGSHIPPING DGSHIPPING DGHIPPING DGSAIPPING DGSHIPSING DGSHIPPING 

0GSIPPING DGSHIPPING DGSHIPPING DGSPPING DCSIP2ING 
DGS4PPING DGSHIPPING DGSPFNG DSIPPING 

:*:=2Nc 3Sh2s=2NC GDc3 OGSH23NG DGSOP,NG CCSHIPP:NG CGSHIPpNG DGSHIPPING DGSHIPPING DGSHIPPING DGSHPPING DGSHIPPING DGSHIPPING DGS42NC 
i-D2NG SE=G D94:2NG DGS =NG DGHPE:NG DGSiH.FPING DGSHip2ING DGSHIPP:NG cGsIHopNG DGSHIPPING DGSHI2PNG DGsH12PINNG DGSHIP2ING DGSHPPING DGs ¬|23:3 

NTERNATIONAL CODEFORTHESECURITY OF SHIPSANDOFP@RTFACILITIESG o352: 

DGSHIPPING DGSHIPPING CGSHIPPING DGSHIPPING DGS-ip 
eING CGSHIPPING DGSiIP2ING cGSHPPING DGSHIPPING DGSH2PIN 

UsANG OGSHIePING DGSHIPPING DGSHIPPING 0GSHPPING 

--NGiG GsiE3NGGS-DNG DGS-i20 NG DGSHIPiNG DGSHIP.NG DGSHIPpNG LGSHIPPING DGSHIPPING DGSHIPPIHG DGSH122:G DGSHIPPING DG5HPiNG DGS 
vG 3s-,PT|NS G3-is,No s esN seSn,2NG oGShANa DGsSPS¬GDE}HPPING DGSHIe|NG DGSMPPNG DGSHP?NG DG341PPING DGS-PPNG DGS22:c 

=yG3s- 2=,G GSH=NS-N DGS-,NG DGS- SvG GSHp!NG OGSHI2PNG DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPiNG DGSHPPING DGS12PING DGS-i2NE 
-= -FG 3GSH:N CSNG se,NC 03SHIFONG DoSH PPING D3SPPNG CGSHIPPING DGSHIPPING DGSHIPPING DGSHIPING DGSHPPING DGSH.PPiNG CGSHP 

-NG cESeiyG CG$e:c:S-D3y3S-pENG DGS-PFNS DGSHIPA: OGS-ippG DGSHIPPING OGSHIPPING DGSHIP2NG DGSHIPPING DGSHIPP|NG DG34I22N3 CGSHIY3 

Natie vf the port façility: ENNORE ANCHORAGE:MINORPORTN 0GPiNG DGs toa 3S1F51NG GGSFFiNG 5684PING DGSHpeTNG UGSHIPING UGSHPNG CcSHIPPNG DGSHI22ING DGSHIPP!NG DGSHIPPING SGS2PN 
-2:Gcs-=NG JGS-izciNG DGs - N DCSoNG DGS-PPNG CGSHIPP NG DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPING DG5-p 

DGS-22 N3-=*iNC 
:3NG -s-,3G$Ns JGs-DENG C3S-Cô.FEUROMAVDELPFNTERNATTONArs22iNG DGSHIPP:NG Oci.PF:NG 3GSHP2.MG GGS-I22!NG 

DGSHIPPING DGS2NG DGSHPP G GS-:2 2;N 

RANA DGSHIPPING DGSHI2:NG DGSH22NG G-3 N 

DGSHIPPING DGSHPPN3 

DGSHIPPING DGSHPPNG 

-sPNO S-=NG DGSs SNG DGSHENNGRPGHENNFESKFONOgHENEIAH0PPING DGSHIP PING DGSH1PPING DGSHPPING DGS2ING CGI> 2iC 
iNG DGs-NG DGS: DGS-3NS CGSHIpP,NG DGSH PEING osHPFNG CSSAIPPING DGSHIPpiNG DGSHjpPING DGSHIP?ING DGSH|2G DGSHPPING DGSHp2iNS DSPIP2} 

NG s-=iNs DGSH.s3 LCS-NG DGSFP:NG CGSrIPPNG DGSHPPING DGSHIPPING DGSHIP PING DGSHiPPING DGSHIPPNG DGSHIPPING DGSHIPPING DGSHIPPNG 0aS-I:NC 
aTHIS 1STO CERTIFYthat thecômp tance óof iis pórtfaciityitRtheroASitis. BrERaDter XP2 iaSátt.A as-32NC 

JDtermtional.¬odeforthe Security-ofnShipsiand RortFaciities gSPS1tode;has1been-verified and that thissS-==y 

-or-tketoliNDgNs Gs-224 sSSH2NG DGSHIPPING DGSHIP PING DGSHIPPING DGSHPPING CGSAIPPING DGSHIPPING DGSHIPPING DGSHI?NG DGS-ID3! 
-:5NsNG D5523NG DGs-.2PNG DGS-iD!NG DGSHIPPiepGsHIPPI9G GGSHIPPING DGSHIFPINGDGSHIPFING DGSHIPPING DGSHIPPIe SING CES3,32 

-Passenger ship:s 53-2=NG DGsHI2= Xss-Ipor0tankercGSHIPPiNG DGSHIPPING DGSHIP2ING DGSH2Dos-eG cCt-
22NG-2G DG3-GsrF.NG D0SrP2iNS DSSHIPPbe bosH/PPING CSHP91NG DGSHPPiNG DGSHIPING OGSHI•DING DGSHIPP}si22:3DAs43 D05-j2 

NG Gs-D2 0SS D0S-pNG DSSH22NG DOSHIPPING DGSHPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPO}NG CGSHIeNG DCS-.PNS CGEs.3a'N:Gs -
22N 53Passenger higiSpeedrattslsp2:lemicaL Eensekc DGSHPEING DGSHIPPING DGSIPPISspNG DISH22s 3s-e 

GsHIFPAPSIPPNE DGSHERUG DGSHIPPiNG DGSHiPPING DGSHiPPDSt29}NG DCSiPF.N3 

-N2 eS- DeS-= NG DG5ri2F:NG DGs-P2NG DGSAPCING DGSHPPG DGSHIPP:NG DGSHIPPING DGSAIPPING DCSHIPPING DGsFPING DGS422;NG DS,2'N325 
ENDCs-I2PYG 30SPPNG DGSAPP SDGSEPP:NG DGSHIPPING DGSHIpPNG DGSHIPPING DGSHPPING DGSIPif 

Bulk carrier 

NE DOSHPING DoSPNG DGAPNe DtsHiING LSHPPGSGsiNGDGAANGbsiNGSSies-22:} 

Cargo high speed craft:ss cGsAPP XGsPo|ras, CarNetsHIP2ING DGSHP2NG DGSHP.NG cosHe/os3N DCS= v 08 
Sriop C52p L0S-PpsGS-PHG DCSHP?IG ÖG3HIPPNG DGSHPE.NG C3SHIP2NG DGS-FPis3 3-P:,;s 

3s22N GE:NG DGSHo2!NG DGSHPPING CcSHPPING DGSA1FPING DGSHIPFING DGSHIPPING DGsA;2!NG cGsHPPNS CG3N6 33 

This Staternent of Complianee is valid until 24/11/2027 subjEcf to veriications:fasindiated 'averteaf.a-o 

Issuedat: CHENNAI:. 

2Cs-;2 

Cargó ships other h­n thOSe referred toabove ncsHPpINS LGSHPp!NG DGSHP aG DGS-23N0 DGSi*PNG DGS,eNS DG3-:27iw 
nNG 35- 1S 0GS1P2215 GS.22.NG DGSHPP.4G GGSrPPG DGSHIPPINS CGSHIPPING DCSHIPPING DGSHIPPNG DGSHIP PING DGSiP2ING DGSMIPPING DGsriPiNG DGS-FiN 
3NC cCg N3 DCSI2iNG DGSP 2NO DGSHIPPNG DGSHIP?N3 DGSHIPO!NG 0GSHIPPING DGSHP2ING DGSHPPING DGS+:PPNG DcsHI2PING DGSH:PPNG DI8-: 

G DGStS CssriipNG OGSAPANG DGSHIPPNG DGSRFPING DSSeM1GDSAS3 DGSAR 
-iai4s 0s2G DGSHIp2 NG DGSniFPNG DGSHIP2|G DGSHIPPING OGSHPPING DGSHIPPNG DGSHIPPING DGEH.2?NG DGSHPPING DG Sri!p D;4G DGS-ip 

PG Dss-2*1,3 LGENs DOS721NG DGSAIPPNG CGSAIPPNG QGSEi2NG DGSH!PPING DGSHIPPING DGSHPpNGDGSEIPPING GSHIePING DGSHPpING DGSIDPINS Os-23 

(Seafor stamp of issuing aüthority, as áppYy te) 
bdNOTAPPROVED 

--Completion date ofthe survey-onwhich:this ertificateis based: 30/01/2023G8-ip 3 DGSHIPPN3 DGS:H1DPING D3-|2214: 
.:]4) 3422NS5r2')) DC3r29G 208-22C93-F2S DGSHIPPING DGSHIPPNO DG3HPa|NG DGSnipNG DG3H|P2ING DGSHPING DGSHIPPING DGSjEiNG DGSH2PiC 
-3,G cGs-i2ING DGS 4P2:19 DS22iG GSA32NG GGSG DGSi2211G QGSHiPPING DGSP2ING 0GSHIPPING DGSH:P2ING S05HPING DGSHiPPING DGSHIPPING CSHPH 

DGStNG DGS 

1 

C 

nGSH21G 

. 

1ipPiN3 DGSi!, 

y TCSP225A293i-P3,4SSt2;NGL5--3 J)21NGics HP2ING LG5HP 2ING GSHiPING DGSHIPING CGS23NG DGSHIPPING DGS HIP2NG GSH3 
3)cs5pING 20S -2211G DGSH2iS DGS-91G D93-PR;G DOSHIPPING DGSHIPPING DGSiPPING DSHIPPINOOGSAPPING DGSHIPiGSH:PP:NG DGSHIPP; 
2.1r ngspG CSp aNS 5sh:r2; L4it; srriS 03M2yG 0GSe2pNG DGSHPPING DGSHIPPING DÀSHIP2INÀ DGSRANGNDDAIPpNG DGSHIPP:NG DGSHIPPiNC 

Dateoissue 08/03202IPPNG CGS-2 

NGCC3r (PNG (Signátüre offhedily autigri2eCofic35-2N: 
osNG, DGSH2NSSuingthe Gertificate-PvG DG SHIg•ING DG34>PM 

SSPPING,DGSHIPANG 3s.py 

Hloeipa 0licer:Gum:Joint DG:ETecth)s DGSHIP? NT G-P2;: 
cGaH22iNG D034IppNG DGSHDPiNG GEP 

NSG DSHIPPING MANantle-Marine taDarmBhNS OG34122ING D3SA:25,N: 
PPING t5PGChhehhaie ccseN �ESAppinG DGSHPING 33ri 

'GStPANG DGSIPvG DGS55NG DGSAIPeiNG DGSIpON: 

-5G DGSHIPPi:G DGS4FF:NG DGSHIE =NG DSShi2e DGSD2NG DGSHIeNO DGSieC DG4EPi,0asPpING GGSHIDpING DGsi:aNG sGR)ING DGsPG DOsPP:N 

inGP3 365-.p2NG DGS-P3:NG DGSHDE!NG DGSHIPPGSPPING DGS+IPPING DGSHIPPI FiNG DCSHIPPNG DGSHIPPING DGSHIPPiNG DGSHIPPING DGSHIpeING 

-n 

Addreas oftheport failty: M/s. ENNOREANCHORAGE:7 MINORPORT;NG 2632 

port fatitý oerates jnaccordtänce With tht ­ppiOR Pd, FDTAEitsseND AThan hàs Beenaöproved 

S123N9 s*G 35-2: 
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y D0SHIPPING DG iHjpPhG DGSHIPPING DGSHIPPING DGSHIZPING 33olNG DGSHiPFING DGSHIPING DGSHI2PNG DGSHIPPING DGSHPPING DGSH|PPING DG5H:PPING DGSHiPPING 
13 4SHiP2HG DGuMIPPI:G 0GSHI?PING DGSHIPPNG DGSHIPPNG cCSHI2NG SHIPPNG DGSHIPPNG DGSHIPPING DGsHPPING DGSHIPPING DGSHPPING DGSHIPPING DGSHiRPING 

Bp2iNG.285HPr ING DGSHPPNG DGSHPPNG oGSHPPING J33HIPEPNG DGSHPPING DGSHPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DG SHIPPING DDGSPPING DGSHIPPING DGSHIPPING DGSHIPPNG DGSHIPPING CGShiPPPING DGSHIppING DGSHP2ING DGSHPPING DGSHIPPNG DGSHIPPING DGSHiPPING DGSHIPPING 
MG DGSHIGPING DGSPIPPING DGSHIPPiNG DGSHIPPING OGSH1PP:NG DGSPPISApPING DGSHIpp:NG 0GSHIRPING DGSHiPPING DGSHPPING DGSHIPPNG DGSHIPPING DGSHIPPING 

'DPING DGSHIPPING DGSHi2ING DGSHIPP.NG DGSHIPPING DGS,=PGPP:NG DGSHPPNG DGSHIPPING DGSHIPPING GGSHIPPING DGSHI=PING DGSHIPPING DGSHIPP!NG 
spNG DGsHIPPING DGSHIPPING DGSHPPING DGSHIPD;NG DGSHIP:GSoPING DGSHIPPING DGSHIPPING DG3ÊPPING DGSHIPPING DGSHIPPiNG DGSHIEPING DGSIPPING 

PPING DGSHIPPING DGSHIPPING DGSHIPFING DGSHIPPING DGSHIPPING DGSHIPANaSPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHiPPING DGSHIPPING DGSHIPPING 
SH:PPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPANG DGSHIR2sG DGSHIeeING DGSHpoING DGSHIPPING DGSHIPPING DGSHIPPNG DGSHIPPING DGSHIPPING DGSHIPPING 

iHPpING DGSHIPPING DGSHIPFING DGSHIPPING DGSHPPING DGSHIPASU6EKNNYEEANIBdNDApGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGsHIPPING 

SHIPPING DGsHIPPING CGSHIPPING DGSHIPPING MINTSTEVngppTS APpN2RAPATAWAVRING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING 
HIPPING DGSHIPPING DGSHIPPING DGSHIPPING 5GSHIPPING GGSHIPPiNGDGSAIPFING OGSHIPPIRG DUSHI-ING �GsHNG DDSAPING CGSHIPPING DGSHIPPING DGSHIPPNG DGSHIPPING 
HPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPNIREONORA4ENGENERAL9PSEPPINGoGSHIP PING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING 

PPING CGSHiPPING DGSHIPPING CGSHIDEING DGSHIPGING DGSHIppiNG DGSHIPPNG DGSH|PPING DGSHIDPING DGsHIPPING DGSHIPPING DGSHppiNG DGSHIPING DGSHIPPNG DGSHIPPING 
HIPPING CGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPNG DGSHIPPING DGSHIPp!NG DGSHIPPING DGSHIpiNG DGSHIPPING DGSHIpPiNG DGSHIPPING DGSHIPPING DGSHI?PING DGSHIPFING 
$4P2NG DGSHIPPING DGSHIPSING DGSHPoING DGSHIPPYG DGSHIPPING DGSHIPeiNG DGSHI°PING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING 

PPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPEING DGSHIPeING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING GGSHIPPING 

-2NG SGSH|PP,NG DGSHIPING DGSAIP9NG DGSMIRPNG DSSHIDNG DGSHIp2St�tëtaestNoMMDACHNZASPSOCREBP -PPING CGS-IPPING DGSHIPPNG DGSHI2EING DGSHIPE NG DGSHIPPING DGSH;Pa| NG tGI-NG D�sMAeNG DG`FPING OESHPFING OG 
202A3 

P2NG GS4PPING DGSHIPOING DGSHIPpiNG DGS4PNG DGSHIPPiNG DG SHIPPING DGSHIPPING OGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING CGSHI?PING DGSHIPPiNG 
:-PNG CGSHIDpiG DGSHIP9ING DGSHIPpING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING 

2Naietftraspörtéilify: ENNORE ANGHORAGEBeMINORP0RF DGs+PPING DGSHIPNG DGSHPPING DGSHIPDING 
;-1PING DOSHIpoiNG DGSIPp*NG DGSH1pENG DGSHIPOING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIEPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPP!NG DGS1PP:NC 

1pING CGSHPPING DGS4PPING DGSHIPPING DGSHIpeNG DGSHIPPING DGSHIPPING UGSHIPPING OGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIP2ING DGSHIPPINC 
i-9PING CGSHIPPING DGSAIpoING DGSING DGSHIDEING DGAdorsemenbtovEpificationsPPING DGSHIPP:NG DGSHIPPING DGSHIPPING DGSHIPPING DGSHPD:NG 

i-PPING CSSHPPING DGsHPPING D$^HPgINs pGSSPNG RoSIRING, DGSHIEeING oGsHPPNG DGSHIPPING DGSHIPPING DGSHIPPING DGSHiPPING Sh ratement-Gomoiance iSsSubieotstoPiNG DGSHP2NE -TheGovernmentsofndia hasestablishedthat 
AG 26S2ING DESHISNG DGSHPPING DGSHPPING bGSHPPING DGSHIPPING DGSHIPPING bGSHPPIN G DGSHIP>ICG DGSHIP2ING DESHI2PIRG 

mandatör�nnüàk VeihcaiOnys o6sherNG pGSHPPING DGSHIPPNG DGSHIPPiNG DGSHIPPING OGSHPPING DGSHiPPING DGSHIPPING DGSHI2PING DGSHIPNG 
-22ING DBSiBeNG DESY PpeNG CG8H 9PNG DGSHIPPNG DGSHIP9|NG Q9SHIPPING 0cSHIPPNG DGSHPPING DGSHIPPING DGSHPPING DGSHIPP:NG DGSHIPPING DGSHIPPING DSSHPNC 

8E NS D8S2:NG DS$-|p2NG QGShiPSNG DGSHPFING DESH PPING DG _HIFFINS DG^HPPING DGSHIPPNG DGSHIRPING OGS12PING DGSPING PSDGS-22:N. 
-THIS ISO GERTIFY that toutinacGordancewithiparagraph3B/k6/ 625ofc 3522NC 

s DGSHIRPICG DGSEIPPING DGSH SHPRNG JGSHP2ING 

SOtASConvenition and Patt AOf the ISPS CoENG DGSHPPNG ÜGSHIPPING OGSHIPPING DGSHPPING DGSHIPO|NG DGSHPING DGSHI?P!NG D3S-23;N: 
DGSHIFoNG DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPP!NG DGSHIP2ING 3GSI2PNG DGSH1234 

-2N3 063NG DSSM sN5 DGS=1PN3 DGSM PPNS DGSH:PPINS 335HPNG CGSHPPING DGSHPPING DssHIPPING DGSHIP PING DGSHPPING DGSH2PING DGSMIPoNG TGSNe 
NG CSSHIPSNS DGSH,3NG D3S=IP3NG CG8MIPPNG DGSHPPING DGSH PPNG DGSHIPPNG DGSHIEPING DGSHIPPNG DGSHIPPING DGSHMIP 2:NG DGSHPPNG DGSM21NG 23522Nc 

2NG D85-P NG SGSpNG DGS=IPNG DGSHP2NG DGSHSPNG DGSHPPNG. DGSHPPING DGSHIPPING DGSHIP PING DGSHIPPING DGSHIPPING DGSHI2PING JGSHIPPING 2GSiPNC stVERIFROATONSPPNG DGSHIPPiGOE NG DGShiFING PGSHEPNG DgSHPPING DGSHPPNG DGSHPPNG. DGSHIPPING DGSHi2ING DGSHPPING GSHIP2!NC 
SMiPNG DGSHIPBIING CGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING oGsHPING DGSHIPPNG DGS-i72:N¬ 

fRANGE-Szo NOV EMBER 2624NG DGSHPPING DOSHEPNG Sigiatueeofiauthorized Offieiab,HPiNG s09 HPNG DESeIBNG DONE 
2*:*G,ING EEiNG SSSPPiNG DGHiPPNG DGSHIPPING DESHIPPNG DGSAe PiNG DGSH0PPING DGSHIPPING DGSHIPPING DGSHIPPING DGSAIPPING DGSHiP2ING DGSHI22NC 

=NS SSSHIPPNG DGSHP2NG DGSHPPiNG �GSHIPPNG DGSHIPPNG DGSHIPPING DGSHIPPING DGSHIPPING DcSHIPPING DGSHIPPING DGSHPINS IG0-poN 
-NG DGE-i22NG DGS22:N3 DGS-IPPNG DG•HPSssPPING DGSHIPNG DESAPENS. 9GSHIPNS AGSHPPNG PSSHLZNS DSSHIP PING DGSHIPPING DGSMPNS IG5M3: 
-=NG ESi vG DGSp hG DOS=P>N3 DGSHPPNsPPNG DGSHIPPING JGSHIPPNG DeSHIPPING DeSHPPING DGSHIPPING DGSHPPING DGSHIPP:NG DGSHPF:NC GS 
»N35-vS D55N3D38-1P2NG DGSHI2P:NG DGSHPPNG DGSHIPPING DG`HIPPING DGSHIPPING DGSHPPING DGSHIP PING DGSHIPPINS DGSHIPPiNG DGSHPPrNG E3S 

-N358- N5 D35mNG DGSHPiNG DGSHPPINg DGSHPPNG DGSHIFP:NG bGSHIAPING DGSHPPING GcsHPPING DGSHIPPING DGSP?ING DGSPPNS JGSH22:N3 33 
-2NE SGSPNG DBSHIPPNG D6SHIPNG DGSHIPPnDatePPNG DGSHIPËING UUSFTPFNUBGSA0KGESAPPNNS SHPENT DO3HIPPING DG3HPANS JGSh29NG TOS 427 

2N3 SS-PNG DSSHPPNG DGSHIPNG DGSHIPPNG DGSHIPPING DGSHIPPING DG`HIPP0N� oGSHIPPING oGSHIPPNG DGSHIPPING DGSHi2PNG DGS-:2ANG DG`- P2NG CCSMi 
-N55-PNS DES=99NG DGSHIPrNG DGSHPPING DGSHIPPING DGSHIPPING ÜGSHIPPINe DGSHIPPING DaSHIPPING �GSHIPPING DGSHP?ING DGSM PAING DG3-192ING DGSHP39: 
-NG C58-NG DGSi2NG DGS-PPNG DGSHIPNG DGSHPPiHG DGSHIPP0NG DGSHIPPNG DGSHPPING bGSHPPING DGSHIPPING DssHIPPING DO3H2P:NG DG3-PNG DGS-9N: 

NG LGSHr 

- N5 D5S-2ING QSsnieNG DGsIP2NG, DGSHPPNG DGSHIFPING DGSHIPPING DGSHPPING DGSHPPING DGSAIPPING DGSAPP!NG DOSPPINS DGSHIPPING CGSHIPP NC 
2nd yERIFIGATIONs-NG NG DGSHIPPiSigredNG DGSHIPP0NG LGSH7ARGDGSATRRS TGSAPPNS SHP PNS DGSi2PING DGSHIPPING DGS-:PANG DGS-HPFMC 

2/Rm0'txP?!NS D3Si2!NG DGSAIPPING DGSHPPG DGSHIPPING DGSHIPPING DGSHIPPING CGSHIPF0NG DGSHIPPING DGSHIPPING DGSHIPPING DGSDOING DGSHI22v 
ntN5 35#2N3 DGS+2PNG.0GSHIPPNG DGSHPPG DGSHIPPING DGSHIS PING DGSHIPPING DGSHI9ING DGSHIPPNG DGSAIPPANG DOSizi3 3- 23 : 

554D6426 03-PNG DGE4P2 N5 DGSnPNG DGSAIPP0NG GGSHPPNG DCSHPPING DSSHIP2NG DG3-PPING DGSIPOVS DG3-P=:NS C35- 2NG SGt-?2:, 
33Ds-221hG 6s2NG DGE-1P2ING DGSHPNG DGSHIPPnG DGSHP}ING DGSHIEONG DGSHPRING DGSHISPING 0Gi;22N3 338-22MG DCS-.22..G CSi-3>3 

5MvSSNG SSHIP2NG DGSHIPPnG S6aHIPENG DGSHPPING DGSHPPING DGSHIPPING oGS-PPINS DG$H1P2|NG DGsH22 N3 033-:22NG CSS-22N3 D384;2* 
-NG Ec DSNG CGS=>2v3 DSHPPING DGSHFPNG DGSH.F 21NG DGSHPPINS DGSHIPFING DGSHPPNG DGSHPPING CGSHI2PING Dg3-i22:NG DSS-72N3 2G8 *3N P2IG DCShFPE 9GSIâNG UGSH:PPING CGSH!PPiNG DGSHIPPiNG GSHIPPING DGSHI9PING DGSHIP PING DGSHIP PiNG DGS-20Dos 

DG SHIPPIHG DÖSAISRCOGSAPPINC TEHPPING DGsHIPPING CGSHIPPING DGS,;NG CGSH3NG DG3H|D D,N 

RNGE 24th NOVEMBER2026PNG DGSHIPPiNG CGSHPPNG (SigiäturreifiauthörizedoffCa4s-PPNG DGS-:2P:NG DGSH:9P.NG LG5-i*P,N: 
GDGsNGTGHIANG DOSHPPING DGSHIPPING DGSHIPPING SC3RPPING DGSHIPPiNG DGSHIPPNG DOSHIPPING DGSHIPP:NG DGSHPPING DGSP?N 

/c3-aonthsans DGSHIP2NG DGSHI2PNG DGSHIPPING DGSHIPPNG sGsHIPPING DsSHIPPING DGS HIPPING DGSHPPING DGSHP2:NG DGSHIP•ANS CGIH2S;NG DSS HI2N 
,N DGSHi221NS DGHePING DGSiPPNG DGSHPPINADGSiiPPING DGSHIPPING DGSHPPING 0GStiPPING DGSHIPPING DGSH2PING DGSi12 21NG DGS2PING DGS+ >FING DGS-;224 

iNG OSisPING DGSHPING DSSnIPpNG DGSHIPDING CGSHIFPNG DSSHPPIMG DGSHPP NG DGSHIPPING OGSHIPPNG DGSHIP2ING DGSN 22 NG DGSHi2P:NG DGS-2P:NG DGS- PF 

3d VERIFICATIONNS DESI 

N5 D55HPPING DGSHPPING DGSHPPNG DGSIHIP2NG DGSHPENc DGSMPAING DGSHIPPING DGSHPPNG DGSHIP PING DGSHI2PING OGSH22!NG CGSH2PING TCSHIP•ING DGE-;22v 
22:NGD6SHI=PING DG:H:PPING 0G8HIPPING GGSHIPPIDaterPNG DGSHIPPING- sseVNG-OsGNG IGs*ePHG GCEHANO-SSEHIPPING DGSIPPING CGSHIPPING OGSH 

iPING DGSH>P:NG DGSHPPING DGSHIPPNG DGSHIPPNG DGSHIPPING OGSHIPPING DGSHIPPING DGSHIPPING DGSH|PPING DGSHIPPING OG3HPPING DGSANPPNG DGSHNG DGSNPS" 
9F2ING DGSHPPING DGSHIpPNG DGSHPENG DGSHIPPING DGSHIPPING DGSHPPING DGSHIPPING DGS-HPPING DGSHIPPING DGSHIPPING DSSHIPPING DGSHPPING DEsHIPING DGS 2et 
iE2NG DGSHP2NG DGSHPPING DGSH1PPING DGSHIPPING DGSHIPPING CGSHIPPING DGSHIPPING DGSHIPPINS DGSHIPPING DGSHPPING OGSHIPPING sGSHPPANG DG3ni9>ANG DGS-33N 
P2ING DGSH22NG DSSFPING DGSHIPPNG DG5H22 NG DGSHIF?MG DGSHPPING DsSHIPPING CGSHPPING DGSHIPPING DGSH2PING DGSHPPING CGSHPPING DGSNG DG S-P ,PPPthgRIFIFAPIONSHIPF'NG DGSHIPPIISigiePING DGSHIPPING0GSHPPINC JNCSHgPNS DGSHReAG DASHUNG-COSHIPP!NG DGSHIPPING DGSHIPPNG DSH2FN 

RAGEr24:NONEMBER:2027-N6 coSHPPs D5S"BPING (Signatureofathorized:tficialP2NG DGSMPPING DGS- 3833 OGSHIFPING oGs P?.:1G cGsHIP2:VG LGSM PP)NG DGsHPPING DCSHIPAING DGSHIPPING DGS:HIPPING D�SHPPING DGSMIP2;NG 2G8HPD|N3 D2S-2 
to3.a0ntS bpHG DGSHIDPING DGsHP2:NG CGSnPING GOsH2PNG DG$HI2OING oGsHPPING DGSHI9PING DGSHIPPING DGSHIPPING DGSHIP2|NG DGSHFNG DSSM22,N 

H2NG DGSAP PING DG$HIPPING CGSHIPZNG DG3HiPP:NPPPIG DGSHIPPING, DSSHPPINGNASHPEINi DASHegNG DGSHLDPING DGSHIPPING DGSH92ING 3G34PPING DGSHIPPN: 
i1G CGS2PING DGSH 22NG COSH F2hG DGSIPPN 

NC EG 355H1DPING OGSHIPPNG DGSHIPNG DGSHIP21NG DGSHIPMG ocskPPING cGSHIPPING DGSHIPPING DGSHIPPING DGShi>PING DGSHIPPING DGSHP2lvs DGs2Py 
GG8-8NG D5SHIP25 5GSMi2: 0G3M=PN2GN5 DGSHPS|NG DG SHIP 2:NG DGEHIFPING DGSHIPPING DGSHIPPING DGSHIPPINS OGSHPPING oGSH?SING DG82N 

p2ING DG8uNG DG SHPPNG DCSHis =NG DG3i PING DGSAIE>ING DGSHzING DGSHIPPING DGSHPPING DGSHIPPING DGSHIPPING DGSHIPPING OGSHIPPING DGSPIPPINS S8S 
2NG 0CsP2N5535H9>ING ES3HP=NG DOSHIp Y1G CGSHP2ING DGSHIPPNG DGSHIPPING DGSHIPOING DGSHI99ING oGSHIPPING DGSHIPOING DGSHIPPING O5 -i20 NG DS H22K 

pPNG CGSH1>G DGSHIPPING DGSH:22NG DGSHP =ING CGSHPPINS DGSHIpPNG DGSHIP9NG DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHPPNG DGSHFPING CCS:F* 
521NG 333HIPPING DGsHPPING DGSH12FING DGSH:PING DGSHPPNG 0GSHIPPING CGSHI2PING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING TGSHFPING DSSHiPP 

P2:h CGs2FING DGSHP>NG DGSHIPING DGSHID2NG DGEHPNG DGSPP1NG DGSHipPING DGSHPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHPPING DSH:P}NG DGs 
piG DSH.pING DoSHpDNG DGSHIPP:NG CDGSIPHG GsMPFIVG DGaH:92.G DGS=2NG oGSHIPPING DGSHIPPING DGSHIPPING CGSHPPING DGSHIPP!NG CGS29NG DEs-N 

p2ING DeSHPPNG DGSH|PPING DGSHIPNG DGSH2215 nG3P2;n0 DGSHa9,H3 26S-FPING oGSHIPPING OGSHIPPING JGSHPPING DGSHPFNG DGSHIPPiNG DGS=FNO DGS-x 
422 NG DG SHPPNG DG5HPPNG DGSHIPPING DGSHIP 2,NG DGsH)-P.V3 DGSH!PENG cG3:iPG DGSHPPING DGSHIPPING DGSHIPPING DGSHiPFNS DGSHP2NG DG223 DGS***** 

AN sHNG SHNA qGSHIPPING DGSHIPPING DO -theSBSCode iSRAS 
sPPerincatior Garriedr 

DSSHIPPNG UGSHPPINGFPPA RPS4SR)GAGARALSHiPPING DGSAIPPING DeSniPPING GS-1PN. 
(RANGE74 NOYEYBER?02NG DGSHPPING OGSHIPPINGENAUSAUAS9AANFUdsiPPING DGSHPPING DGSHSPNs DG3-22N 

PPING tGsH2PING DGSHPPING DGSHPPNG DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPING DGSHIPPiNS DGSF 
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TAMIL NADU POLLUTION CONTROL BOARD 

Ref: 

Proceedings No. T1TNPCB/F.0101 AMBIRLW&A2023dated:27.12.2023 

Sub: TNPCB - Industries -1) M/s. Coromandel Internatlonal Limited Ammonia 

Storage Terminal Facility, S.F.No. 247, Kathivakkam Village, Thiruvottlyur 
Taluk, Chennai Districtand 2) M/s. Coromandel International Limited, 

located at S.F.No. 37/B2, 38/5A, 39/B1, 39/6A, 248/2,3,4,5,6,7 & 
247/1A,2A,3C,3A, Ernavoor Village, Thiruvottlyur Taluk, Chennal Distríct 
Ammonia leak in the offshore pipeline from Port to Storage Tank - Directions 
under Section 33A of the Water (Prevention and Control of Pollution) Act, 1974 
as amended and Section 31A of the Air (Prevention and Control of Pollution) 
Act, 1981 as amended To suspend the operation of Ammonia offshore 

pipeline activity for precooling and ammonia transfer immediately - Issued -
Regarding. 

En-t 

1. Proc No. T1/TNPCB/FO101AMB/RLAMBW&A/2023 dated: 20/10I2023 

2. Proc No. F0102 AMB/RL/JCEE-MITNPCB/AMBW&A/2023 dt. 12/05/2023 

3. Lr.No. JCEE(M)TNPCB/CHN.ZONEIATI2023 Dated: 27.12.2023 

Whereas, the unit of M/s Coromandel International Ltd., Ennore is a fertilizer 
manufacturing facility and involved in the manufacture of Ammonium Phosphate Potash 
Sulphate (APPS) -4 lakhs Tonnes /Annum. Ammonia is one of the raw materials for the 
manufacture of APPS. The unit has provided a double insulated ammonium storage 
tank of 12500 T capacity. The unit has obtained separate CTOs for APPS 
manufacturing and ammonia storage in the reference 1st and 2nd cited respectively 
subject to certain conditions. 

Whereas, Ammonia is received via Ennore minor port through ships and 

transferred from there using 8" flexible HDPE pipeline of 2.5 km length laid underneath 
the seabed. The depth of pipeline from the sea surface varies from 1' near the shore to 
18 at the mooring point at port. The unit receives and unloads ammonia of 3000 to 
8000 T once a month. Ammonia is generally imported from Iran or Saudi Arabia. 
Ammonia is received in liquid form at -33°C and stored in the storage tank under the 
same condition. The pipelines are generally maintained at 2 Kglcm2 vapOur pressure 
when no transfer of anmmonia takes place, 36 hours prior to the transfer of ammonia 

from the ship, pre-cooling process of pipeline is carried out for pumping ammonia in 

liquid condition. The unit carries out the pre-cooling and ammonia transfer operation 
only after getting the permission from Tamil Nadu Maritime Board. 

No. 76, MOUNT SALAI, GUINDY, CHENNA|- 600 032. 
Tel : 044-22353134 -139 Fax: 044-22353068 
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Whereas, a phone message was recelved from the unit at 12.45 am on 

27.12.2023 regarding the ammonia gas leakage happened during the pre-cooling 

operation of the pipeline. Immediately the JCEE (M) Chennai along with DEE 

(Ambattur) and AEE (Manal) reached the site by 2.15 am and Inspected the unit &the 

pipeline locations. The Joint Director, DISH who Is the authority for the safety of the 

industrial operation was also present at the site. 

Whereas, during inspection by the TNPCB offlclals, the unit has reported the 

following: 
The unit observed pressure drop In the plpeline at around 11.45 pm and 

simultaneously observed pungent odour around the storage terminal and near 

the material gate. The unit also immediately isited the pipeline location across 

the road and observed gas bubbles coming out of the pipeline at about 2 feet 

from the shore. The unit immediately started depressurising the pipeline by 
diverting the ammonia vapour to the flare and completed the operation within 20 

minutes. The wind direction during the incident was observed to be West South 

West. 

The unit monitored the ammonia level in the ambient air near the material gate 

using hand held monitor and found that the ammonia level was 28 ppm during 

the incident. 

The unit also received information from the local Assistant Commissioner of 

Police regarding the complaints received from the public on ammonia odour from 

Periakuppam, Chinnakuppam and few other villages. 
Police and the District Administration along with the unit arranged ambulances 

and public transport for managing any emergency situation. Some people also 

received first aid due to eye irritation and breathing difficulties. 

Whereas, during inspection by the TNPCB team, the following were observed. 

The ammonia level in the Ambient Air was monitored using handheld ammonia 
portable meter and found to be 3 ppm as against the standard of 0.57 ppm * 24 

hrs average at 3.30 am near the Material gate. The ammonia level in the ambient 

air was also monitored in the following places. 

a. Near Ammonia pipeline leak identified area:3 ppm at 3.51 am 

b. At Thalankuppam village: 0 ppm at 4.02 am 
C. At Periakuppam village: 0 ppm 4.09am 

d. At Chinnakuppam village: O ppm 4.12 am 

f. 
e. At Ernavurkuppam village: 0 ppm 4.15 am 

g. 

h. 

At Kathivakkam Railway bridge: 0 ppm 4.17 am 
At Ennore near Gulf Oil Gate: O ppm, 4.20 am 

At Ennore bus depot:0 ppm at 4.24 am 
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TAMIL NADU POLLUTION CONTROL BOARD 

The sea water sample at the point of pipe line leakage was collected at 3. 49 am 
and the ammonia level in the sea water was found to be 49 mgL (Marine 
discharge standard of 5 mg/L). At 4.30 am, mild ammonia odour was observed 
near the site and the Chinnakuppam & Periyakuppam villages. 
The unit has stopped the operation of APPS Plant. The unit has reduced the 
production of Sulphuric Acid Plant and operating the same under low capacity. 

The unit has informed that they will identify the exact location and the extent of 

pipeline damage within a day and will rectify the same before commencing the 
ammonia transfer. The unit has been instructed to carryout the above activity at 

war footing and to put the pipeline in operation only with the concurrence of 
competent authority i.e., Tamil Nadu Maritime Board. 

Whereas. the JCEE(M), Chennai has recommended for the issue of certain 
directions under Water (Prevention & Control of Pollution) Act, 1974 as amended in 

1988 and Air (Prevention and Control of Pollution) Act, 1981 as amended 

Whereas, the Board has decided to issue directions under the Water (Prevention 
& Control of Pollution) Act, 1974 as amended in 1988 and Air (Prevention and Control of 

Pollution) Act, 1981 as amended to comply with certain conditions. 

Therefore, in exercise of powers conferred under section 33 A of the WNater 

(Prevention and Control of Pollution) Act 1974, as amended and Section 31A of the Air 
(Prevention and Control of Pollution) Act, 1981 as amended, the Board issues the 

following directions to the units1) M/s. Coromandel International Limited - Ammonia 
Storage Terminal Facility, S.F.No. 247, Kathivakkam Village, Thiruvottiyur Taluk, 
Chennai District and 2) M/s. Coromandel International Limited, located at S.F.No. 

37/B2, 38/5A, 39/B1, 39/6A, 246/2,3,4,5,6,7 & 247/1A,2A,3C,3A, Ernavoor Village, 
Thiruvottiyur Taluk, Chennai District so as to comply with the following and the action 
taken in this regard shall be furnished to the Board within two days time. 

1. The unít shall suspend the operation of Ammonia offshore pipeline activity for 
precooling and arnmonia transfer immediately and shall resume the same only after 
obtaining the approval of Indian Register of Shipping (RS) and the Tamil Nadu 
Martine Board 

2. The unit shall precisely identify the location and the extent of damage that 
happened to the offshore pipeline and rectify the same early. 

3. The unit shall ensure that no ammonia leak occurs during the pipeline rectification 
operation 

No. 76, MOUNT SALAI, GUINDY, CHENNAI- 600 032. 
Tel : 044-22353134 - 139 Fax: 044-22353068 
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4. The unit shall restart the APPS plant and other allied units only after ensuring that 

all the ammonia pipeline inside the plant are intact and safe and shall obtain NOC 
from DISH before restarting the plant. 

Failure to comply with the above said directions will attract action in accordance 
with the provisions of the Water (Prevention and Control of Pollution) Act, 1974 as 

amended and Air (Prevention and Control of Pollution) Act, 1981 as amended. 

To 

The receipt of this proceeding shall be acknowledged. 

1. The Managing Director, 
M/s. COROMANDEL INTERNATIONAL LIMITED 

S.F No.37/B2,38/5A,39/B1,39/6A,246/2,3,4,5,6,7,247I(part) 1A,2A,3C,3A, 
Ernavoor Village, Thiruvottiyur Taluk, 
Chennai District. 

2. The Managing Director, 
M/s. COROMANDEL INTERNATIONAL LIMITED - AMMONIA STORAGE 

TERMINAL FACILITY, 
S.F.No. 247, Kathivakkam Village, 
Thiruvottiyur Taluk, Chennai District 

Copy To 

1. The Joint Chief Environmental Engineer (Monitoring), 
Tamilnadu Pollution Control Board 
Chennai Region. 

For Chairperson 

2. The District Environmental Engineer 
Tamilnadu Pollution Control Board 
Ambattur 

3. File 

For follow up action and furnish report to 
Board 
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4. The unit shall restart the APPS plant and other allied units only after ensuring that 

all the ammonia pipeline inside the plant are intact and safe and shal obtain NOC 
from DISH before restarting the plant. 

Failure to comply with the above said directions will attract action in accordance 

with the provisions of the Water (Prevention and Control of Pollution) Act, 1974 as 

amended and Air (Prevention and Control of Pollution) Act, 1981 as amended. 

To 

The receipt of this proceeding shall be acknowledged. 

1. The Managing Director, 
M/s. COROMANDEL INTERNATIONAL LIMITED 
S.F No.37/B2,38/5A,39/B1,39/6A,246I2,3,4,5,6,7,247/(part) 1A,2A,3G,3A, 
Ernavoor Village, Thiruvottiyur Taluk, 

Chennai District. 

2. The Managing Director, 
M/s. COROMANDEL INTERNATIONAL LIMITED - AMMONIA STORAGE 

TERMINAL FACILITY, 
S.F.No. 247, Kathivakkam Village, 
Thiruvottiyur Taluk, Chennai District 

Copy To 

1. The Joint Chief Environmental Engineer (Monitoring), 
Tamilnadu Pollution Control Board 

Chennai Region. 

For Chairperson 

2. The District Environmental Engineer 
Tamilnadu Pollution Control Board 

Ambattur 

3. File 

For follow up action and furnish report to 
Board 
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Coromandel 
FUTURE POSITIVE 

December 27, 2023 

Vice Chairman and Chief Executive Officer 

Tamil Nadu Maritime Board, 
No.171 South Kesavaperumalpuram, 
Off Greenways Road, Raja Annamalaipuram, 
Chennai-600 028 

Dear Sir, 

Sub: Suspension of Ennore Minor Port operation -regarding 

It is submitted that due to the abnormalities noticed in the delivery pipeline of Liquid 
Ammonia on 26.12.23, the next shipment (unloading) at our Multi Buoy Mooring 

system terminal is canceled. 

It will be brought into operation after rectification of abnormalities to the satisfaction 

and certification of concerned authorities. 

Yours faithfully, 

Till such time, Ennore Minor Port operation shall be temporarily suspended. 

For Coromandel International Limited 

S. Ramesh 

Sr. General Manager-Manufacturing & Unit Head 

Coromandel International Limited 
Post Box No. 2, Ernnore Express Highway Road, 
Ennore, Chennai -600 057, Tamil Nadu, India. 
Tel: 91-44-2575 2300/10/20/30 

Fax: 91-44-2575 2311 
Website: www.coromandel.biz 
CIN: L24120TG1961PLCOO0892 

Registered Office:'CuromandelHouse 1-2 10 
Sardar Patel Road, Secunderabad -509 Q03 

Telangana, India 

Cc: The Chairman, Tamilnadu Pollution Control Board, Chennai 

Tel: 91-40-66997300/6699 7500 

Fax. 91- 40-27844117 
E-mail: mall@coromandel.murugappa.com 

nel-& 

murugappa 
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Category of the Industry :
                                                                                    

                                                                                    
CONSENT ORDER NO. 2308251019102           DATED: 12/05/2023.

                                                                                    
PROCEEDINGS NO.F.0102AMB/RL/JCEE-M/TNPCB/AMB/A/2023     DATED:
12/05/2023

________________________________________________________________
                                                                                    

                                                                                    
        RENEWAL OF CONSENT is hereby granted under Section 21 of the Air (Prevention and Control of
Pollution) Act, 1981 as amended in 1987 (Central Act 14 of 1981) (hereinafter referred to as “The Act”) and the
rules and orders made there under to

                                                                                    

         Authorizing the occupier to operate the industrial plant in the Air Pollution Control Area as notified by the
Government and to make discharge of emission from the stacks/chimneys.
        This is subject to the provisions of the Act, the rules and the orders made there under and the terms and
conditions incorporated under the Special and General conditions stipulated in the Consent Order issued earlier
and subject to the special conditions annexed.

                                                                                    
         This RENEWAL OF CONSENT is valid for the period ending March 31, 2028

                                                                                    

 
                                                                                    
                                                                                    

                                                                                    
                                                                                    

RED

SUB: Tamil Nadu Pollution Control Board - RENEWAL OF CONSENT –M/s. M/S COROMANDEL
INTERNATIONAL LIMITED - AMMONIA STORAGE TERMINAL FACILITY , S.F.No. 247,
KATHIVAKKAM village, Thiruvottiyur Taluk and Chennai District - Renewal of Consent for the
operation of the plant and discharge of emissions  under Section 21 of the Air (Prevention and
Control of Pollution) Act, 1981 as amended in 1987 (Central Act 14 of 1981) –Issued- Reg.

REF: 1.	PROCEEDINGS NO.T2/TNPCB/F.0102AMB/RL/AMB/W&A/2022 DATED: 04/07/2022
2.	IR.No : F.0102AMB/RL/AEE/AMB/2023 dated 05/05/2023

The Executive Director

M/s . M/S COROMANDEL INTERNATIONAL LIMITED - AMMONIA STORAGE TERMINAL
FACILITY
S.F No. 247

KATHIVAKKAM Village

Thiruvottiyur Taluk

Chennai District.

Joint Chief  Environmental Engineer-
Monitoring,

Tamil Nadu Pollution Control Board,
Chennai

D VASUDEVAN
Digitally signed by D 
VASUDEVAN 
Date: 2023.05.12 18:10:08 +05'30'

28
27



2

 

 

 

 

 
SPECIAL CONDITIONS

                                                                                    

                                                                                    

1. This renewal of consent is valid for operating the facility for the manufacture of products (Col. 2) at
the rate (Col. 3) mentioned below. Any change in the products and its quantity has to be brought to the
notice of the Board and fresh consent has to be obtained.

Sl.
No.

Description Quantity Unit

Product Details
1.  Liquid Anmmonia imported through ships

anchored at 2 to 3 km from sea shore will be
pumped into storage tank through submarine
pipeline to tank and the mooring location. The
liquid ammonia will be stored in double intergity
storage tank at -33deg C

 12500  MT

2. This renewal of consent is valid for operating the facility with the below mentioned emission/noise
sources along with the control measures and/or stack. Any change in the emission source/control
measures/change in stack height has to be brought to the notice of the Board and fresh
consent/Amendment has to be obtained.

I Point source emission with stack :

Stack
No.

Point Emission Source Air pollution
Control measures

Stack height
from Ground
Level in m

Gaseous Discharge
in Nm3/hr

 1  DG-750 KVA  Stack  18  3644.6

 2  Ammonia storage tank
Flare

 Stack  30  660

 3  DG - 1250 KVA  Stack  30  12492

 4  DG - 1250 KVA  Stack  30  12492

 5  DG - 1500 KVA  Stack  30  14004

II Fugitive/Noise emission :

Sl.
No.

Fugitive or Noise  Emission
sources

Type of emission Control
measures

1.  DG  set - 750 KVA  Noise  Acoustic
encloser

2.  DG set - 1250 KVA  Noise  Acoustic
encloser

3.  DG set - 1250 KVA  Noise  Acoustic
encloser

4.  DG set - 1500 KVA  Noise  Acoustic
encloser

Special Additional Conditions:
The unit shall obtain No Objection Certificate (NOC) from the Tamil Nadu Bio Diversity Board
/National Bio Diversity Authority if the unit is using any Biological resources or knowledge
associated thereto as per the provisions of Biological Diversity Act 2002.
The industries shall take all efforts to use and popularize “Mission LiFE” logo and mascot which is
available in TNPCB & MoEFCC website. They shall also request their employees to adopt “Mission
LiFE” action points and document the same and furnish half yearly report to Board.
Additional Conditions:

29
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To
The Executive Director,
M/s.M/S COROMANDEL INTERNATIONAL LIMITED - AMMONIA STORAGE TERMINAL FACILITY,
M/S COROMANDEL INTERNATIONAL LIMITED, COROMANDEL HOUSE', 1-2-10, SARDAR PATEL
ROAD, SECUNDERABAD, TELANGANA,INDIA
Pin: 500003

                                                                                    
Copy to:
1.The Commissioner,  CHENNAI  CORPORATION, Thiruvottiyur Taluk, Chennai District .
2. Copy submitted to the Member Secretary, Tamil Nadu Pollution Control Board, Chennai for favour of kind
information.
3. The District Environmental Engineer, Tamil Nadu Pollution Control Board, AMBATTUR for favour of kind
information.
4. File
------------

                                                                                    
                                                                                    
                                                                                    

 1.	The unit shall operate and maintain the APC measures & Acoustic measures attached to DG sets
efficiently and continuously so as to adhere to the Ambient Air Quality/Emission/ANL standards
prescribed by the Board.
2.	 The unit shall adopt high level safety practices in the storage installation areas, during the loading
and unloading operations which are more vulnerable from the point of release of ammonia.
3.	 The unit shall adopt advanced technologies such as Supervisory Control and Data Acquisition
(SCADA)/ Programmable Logic Controller (PLC) for Leak Detection in ammonia storage facility as
reported.
4.	 The unit shall monitor ammonia in ambient air in tank farm area & during unloading areas regularly
and establish connectivity with CAC, TNPCB of continuous monitoring of ammonia in ambient air.
5.	 The unit shall operate with valid policy under Public Liability Insurance Act, 1991.
6.	 The unit shall comply with the provision of the Manufacture, Storage and Import of Hazardous
Chemical Rules, 1989 as amended while storage & handling of Ammonia.
7.	 The unit shall update onsite & offsite Emergency Plan and implement the recommendations
mentioned therein related to safety aspects.
8.	 The unit shall provide prior intimation to Board during unloading activity of ammonia from ship
mooring point to storage tank through pipeline.
9.	 The unit shall continue to develop green belt within the premises.

Joint Chief  Environmental Engineer-
Monitoring,

Tamil Nadu Pollution Control Board,
Chennai

D VASUDEVAN
Digitally signed by D 
VASUDEVAN 
Date: 2023.05.12 18:10:29 +05'30'
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